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BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 530 of 2023

IN RE:
Anuj Kumar ... Applicant
Versus
State of Uttarakhand & Ors. ...Respondents
WITH

Original Application No. 495/2023

Mohd Amjad & Ors ... Applicant
Versus

State of Uttar Pradesh & Ors. ...Respondents
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4, Annexure R/3:
Photograph of flow meters installed on 26
the bore well of Distillery Unit.

5. Annexure R/4: copy of all ground
water reports dated 20.08.2024 are as 27- 30

per Standard norms.

6. Annexure R/5:

Copy of letter regarding payment of
Environmental Compensation vide 31-34
letter(s) dated 07.08.2024 along with
Photo Copy of Demand Drafts.

7. Annexure R/6: List of 98 farmers
. 35-132
along with copy of Agreements.
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PRINCIPAL BENCH, NEW DELHI
Original Application No. 530 of 2023

IN RE:
Anuj Kumar ... Applicant
Versus
State of Uttarakhand & Ors. ...Respondents
WITH

Original Application No. 495/2023

Mohd Amjad & Ors ... Applicant
Versus

State of Uttar Pradesh & Ors. ...Respondents

COMPLIANCE REPORT AS PER ORDER DATED
29.07.2024 ON BEHALF OF RESPONDENT NO. 7 & 8

Most respectfully showeth:

1. That the answering respondents have filed this
Compliance Report as per order dated 29.07.2024 along

with some other relevant documents annexed herewith.

Point Pending Compliance Action taken by Unit Status

No.

3. Unit shall install flow meter with | Flow meter has been | Complied
totalizer at the new borewell | installed with totalizer at | (Photograph
(distillery unit) when it becomes | Distillery unit borewell. enclosed as
functional and logbook regarding Annexed)

groundwater withdrawal on daily
basis.

9., 10. Unit shall clear up all the ready bio- | Almost Bio-compost has
& 11.
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compost stored in compost yard at

the earliest and submit
photographic evidence to CPCB &
UKPCB. Also to avoid leachate run-
off discharge in drain, the unit shall
ensure to keep the stored ready
bio-compost covered till it s
completely removed from the bio-

compost yard.

been sold out and Cleaned
up maximum area of yard.
Minimal balance of bio
compost is being lifting by
farmers after rainy season
for sugar cane plantation
purpose upto end of Nov,
24 hence entire area of

Bio- Compost Yard will be

95% Complied.

Remainder 5%

shall be
consumed by
December 2024.

cleanup.

12. The unit shall submit the “Adequacy | Distillery will be | At present the
and performance assessment report | operational since end of | unit is closed. As
of ZLD scheme for molasses based | Nov, 24 and Unit shall | and when, the
distillery”, as per new scheme | submit the report after | unit becomes
clearly mentioning about the details | receiving report from the | operational NSI
of 02 nos. of dryers. National Sugar Institute, | shall inspect and

Kanpur. submit the
report.

14. Complied

UKPCB shall
assessment of groundwater quality

carry out detailed

including ground water sampling &
analysis in and around the unit to
ascertain the groundwater

contamination, if any

UKPCB has carried out
detailed
groundwater quality
including sampling &
analysis in and around the

assessment of

unit.

All  reports are
enclosed.

Note - All ground
water reports are
as per Standard
norms.

2. That vide letter No. UKPCB/HO/Con-R-95/2024 /823 dated

27.08.2024

Consolidated

Consent to

Operate

and

Authorisation hereinafter referred to as the CCA (Consolidated
Consent & Authorization) Renewal under Section- 25 of the
"Water (Prevention & Control of Pollution) Act., 1974" and

under Section- 21 of the "Air (Prevention & Control of

Pollution) Act, 1981"and Authorization under' "rule”- 6(2)" of

the "Hazardous and Other Wastes (Management and
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Transboundary Movement) Rules, 2016" notified under
"Environment (Protection) Act, 1986” as applicable (to be
referred hereinafter as Water Act, Air Act and HW Rules
respectively) is granted for the period upto 31.03.2028 for

Distillery Unit.

Annexure R/1: Copy of renewed CCA for Distillery Unit
dated 27.08.2024 issued by UKPCB.

. That vide letter No. UKPCB/HO/Con-R-4(Vol.ll)/2024 /824
dated 27.08.2024 CCA is granted for the period upto
31.03.2029 for Sugar Unit.

Annexure R/2: Copy of renewed CCA for Sugar Unit
dated 27.08.2024 issued by UKPCB.

. That Unit has installed flow meter with totalizer at the new
borewell (distillery unit) which is in functional condition.
Annexure R/3: Photograph of flow meters installed on the

bore well of Distillery Unit.

. That UKPCB carried out detailed assessment of groundwater
quality including sampling & analysis in and around the unit.
Annexure R/4: copy of all ground water reports dated

20.08.2024 are as per Standard norms.



1408

6. The respondents has already paid Environmental
Compensation for Distillery unit and Sugar Unit vide Demand
Draft No. 707700 & 707699 dated 06.08.2024 for
Rs.11,23,200/- each Total Rs. 22,46,400/- against vide letter
No. UKPCB/HO/C&M-235/2024/603 & 602  dated
22,07.2024 respectively and in compliance of direction issued
by Hon’ble NGT dated 19.04.2024
Annexure R/5: Copy of letter regarding payment of
Environmental = Compensation vide  letter(s) dated

07.08.2024 along with Photo Copy of Demand Drafts.

7. It is pertinent to mention that previous agreements were old
agreements, However fresh agreements have been executed

between answering respondents and 98 farmers w.r.t. treated
water for irrigation of nearby agricultural land i.e. total 102.22

hectares and to supply the required treated water.

Total treated| Consumption Remainder Land
water for Unit Treated Water Available
Approx. (Factory) for 910 KLD
1600 KLD | 690 KLD 910 KLD 102.22 hectares
Farmers Land
(Average) 12 hect.
Factory ‘s own land

Please see NSI report on pages no. 1249 & 1268 which is
evident for complete utilization of treated water.

Annexure R/6: List of farmers and Copy of Agreements.
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In view of the above stated facts and circumstance answering
respondents have complied all most all recommendations and
the prayer clause of the OA has no merit hence OA deserves

dismissal with exemplary cost which will discourage such
fragile litigation.

:
g
;
i
g

It is prayed that this Hon'ble Tribunal may be pleased to
dismiss the Original Application and thus render justice.

e

Respondents

A {w" ‘ ‘\Q_\_
l\ \\Qu‘f%, = |

\/ M\ﬁnish Jain & Vikash Kumar Verma
Advocates for Respondents

Chamber No. 222, Civil Side,

Tis Hazari Courts, Delhi - 1 10054

Email: manish.kaQ(a‘;-gmail.com
991 1092646, 7042983890

Delhi _
Dated: 25.10.2024
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BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Onginal Application No. 530 of 2023

With
Onginal Application No. 495 of 2023
IN RE:
Anuj Kumar ... Applicant
Versus
State of Uttarakhand & Ors. ...Respondents
AFFIDAVIT

S. P. Singh S/0 Late Hukum Singh Age 66 Authorized

Representative Office/at R.B.N.S Sugar Mill Ltd & R.B.N.S Distillery
Pvt. Ltd, Shekhpuri, Laksar, Uttrakhand — 247663, presently at Delhi

do hereby solemnly affirm and states:

1. That deponent is serving as General Manager — Unit Head - of

Respondent No. 7 and 8. As such, well conversant with the facts
of the case as per the records available and competent to swear
this affidavit.

2. That the statements of facts in the accompanying Compliance

2
e

s

Report are true to my knowledge and/or are true to the records
of the case/ Respondent No. 7. Rest of the statements are in the
nature of submissions to this Hon'ble Tribunal on the basis of

advice received and believed to be correct,

That the annexures to the accompanying response are true

../t copies of the respective certified copies/original.
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That the statements made above are true and correct to the best
of my knowledge and belief and nothing material has been

concealed therefrom.

. Kindly protect answering respondents from these types of false

and frivolous Original Applications filed by the habitual litigants
which cause wastage of time of the Hon’ble Tribunal and as well

as damage the repute of the answering deponent.

VERIFICATION: \2 5 00T cudd

Verified at Delhi on this ......... day of October, 2024 that
the contents of my above affidavit are true and correct to my
knowledge and no part of it is false and nothing material has

been concealed therefrom.

: L "~ T i 1 :
CRTIFIED Thar BE DEPUNE
/S K e Ly s \\
oWl e R \ - y

/

2% . ...  DEPONENT
. A/ rlv'|lr ' ] /\’j,_‘____'
2 s . ue gnd
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—— AT HEAD OFFICE
PR a'-. Uttarakhand Pollution Control Board
@hdﬁ ¢é// E‘,;EEE “Gauradevi Paryavaran Bhawan”
AA\]/ 4 \ Enviranment : 468, IT Park, Sahastradhara Road, Dehradum
UKPCB E-mail : msukpeb@lyahoo.com, Phone No.-0135-260709Z
Letter No.: UKPCB/HO/Con-R-95/2024/ S 22 Date: )40 8,2024
' REGID, I’

To,
M/S Rai Bahadur Narayan Singh Sugar Mills Ltd.,

(Distillery Unit)
Laksar, Distt. Haridwar
(Uttarakhand)

Subject: Consolidated Consent to Operate and Authorisation hereinafter referred to as the
CCA (Consolidated Consent & Authorization) Renewal under Section- 25 of the
“Water (Prevention & Control of Pollution) Act., 1974”and under Scction- 21 ol (he
“Air (Prevention & Control of Pollution) Act, 1981”and Authorization under “Rule «
6(2)”of the “Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016”notified under “Lnvironment (Protection) Act, 1986"as
applicable (to be referred hereinafter as Water Act, Air Act and HW Rules

respectively).

CAF ID: 9158 Application No. 5445375 |
CCA (Renewal)  Date:- 01.03.2024

Consolidated Consent and Authorization (CCA):

CCA is hereby granted to M/S Rai Bahadur Narayan Singh Sugar Mills Ltd. (Distillery Unit)

located at Laksar, Distt. Haridwar (Uttarakhand) subject to the provisions of the Water (Prevention

and Control of Pollution) Act, 1974; the Air (Prevention and Control of Pollution) Act, 1981

and the Hazardous and Other Wastes (Management and Transboundary Movemen t) RIIIL‘S,r
2016 and the orders that may be made further and subject to following terms and conditions:

1. This CCA is granted for the period up to 31.03.2028, under Section-25 of the Water

(Prevention & Control of Pollution) Act, 1974, as amended.
2. This CCA is granted for the period up to 31.03.2028, under Section-21 of the Air (Prevention

. & Control of Pollution) Act, 1981, as amended.
3. This CCA is granted for the period of 31.03.2028, under the Hazardous and Other Waste

(Management & transboundary Movement) Rules, 2016 as amended.

4. Production Capacity:
Declared by the industry

Permitted by Board

Raw Material/
S. | Raw Material/ Feedstock
No. Feedstock Finished Product (KLD) (M*/Day)

Finished Product (KLD)

C-Heavy/ B-Heavy| Ethanol/ENA/RS-60 KLD |C-Heavy/ B-Heavy |Ethanol/ENA/RS-60 KLD|

L Molasses- . & Molasses- &
372 M°/Day Etanol-60 KLD 372 M’/Day Etanol-60 KLD
5. Production Process Infrastructure: '
Declared by the unit Permitted by
S.no. Number of Capacity of | Type of Type of the Board
fermenters fermenters | fermentation Distillation
o technology adopted
L. 07 400 M” Feed Batch Molasses based | As declared by
| each Unit.
Clean Enwronment and Healths%'?%..lfe Style
e IGRY
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.Molasses storage infrastructures:

Declared by the unit

Capacity | No. of tanks No. of lined pits* oe A
60000 Qtl, & ’ 02 Nos. NA 60000 Qtl. & 85000 Qtl. (02 Nos, )

85000 Qtl.
*The unit shall not store molasses in Kaccha/ unlined pits.

Permitted by SPCB

6. Water Conservation:

A. Fresh water Consumption
i.  The unit shall obtain permission / NOC from State or Central Ground Water Auth ority for

Groundwater abstraction and shall comply with the conditions mentioned in the NOC.,
Industry shall install separate sealed, calibrated Electro Magnetic Flow meters with flow
totalizer at all water abstraction sources, utilization lines- process, domestic and boi ler,

The industry shall maintain duly signed logbook of fresh water consumption and uti lization,
The specific water consumption shall not exceed values mentioned below as per congented

product type.

iii.
iv.

Specific Water Consumption not to exceed
8-10KL/KL of product b
6-8KL/KL of product

Category
B-heavy / C-Heavy
Cane syrup/ sugar cane juice

| " Declared by the | Permitted by NOC | CGWA
Industry issued by CGWA | conditions
' No. of bore wells 01 01 To be complied.
Daily quantity of water to be 250 XLD 500 KLD
abstracted (KLD) |

B. Effluent generation, treatment and disposal:
i. _The quantity of maximum specific effluent generation shall be as specified below:
' Specific spent wash generation5, not to

e M Caegnty exceed
B-heavy / C-Heavy
Cane syrup/ sugar cane juice

6-8KL/KL of product
4-6KL/KL of product

ii. The quantity of maximum daily effluent generation & discharge should not be more than the

following:
S.No. Kind of Effluent Maximum daily Maximum Treatment Facility and |
generation daily discharge, Discharge point
(KLD)
1 Domestic 15 KLD Septic Tank & Soak Pits.
2 Industrial 720 M*/Day Zero Liquid Discharge (ZLD)
[ (Spent wash)

til. Arrangement should be made for collection of water used in process and domestic effluent
separately in closed water supply system. It should be ensured that domestic effluent should
not be discharged in the storm water drain.
The domestic effluent should be treated in sewage treatment plant (STP) and it should be in
conformity with the norms of treated effluent as stipulated in E.P. Rules, 1986 as amended.

~ The unit shall identify recipient drains/ rivulets and their u/s & d/s locations in consultation
with SPCB for monthly monitoring by industry to ensure ZLD from distilleries within 30 days.
The monitoring report shall be submitted to CPCB on monthly basis.

S.No. Name of recipient Latitude Longitude Name of the
drain/rivulets recipient river
[ 1. u/s of Laksar drain | 2894459 N 78°01'40’E Banganga
{ = d/s of Laksar drain | 29°4436”N |  78%0153”E Banganga

Clean Environment and Healthy Life Style
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vi. The industry shall maintain Zero Liquid Discharge (ZLD). ZLD refers to imstallation of'
facilities and system which will enable industrial effluent (all streams) for absoluiles recyeling
' of or re-use in to industrial processes and converting solute (dissolved organic amd [norganic
’ compounds / salts) into residue in solid form by adopting method such as conaentration/
evaporation/drying. ZLD will be recognized and certified based on two broad parameters that
is, water consumption versus waste water reused or recycled (permeate) and corres pondingly

solids recovered (percent total dissolved / suspended solids in effluents).

C. Effluent Management Infrastructure:

l Bio-digester

S.no. No. of Designed Sludge generation Method of disposil/
digesters Capacity (m3) from digester utilization of sl uclge
1. 03 10000 x 02 nos. ‘ = ’ Spray Dryers
7500 x 01 nos.
Multi Effect Evaporator (MEE) e ul
S.No. Nos. of Design Capacity Type of Mass flow meter installed af
MEE (m3) technology of inlet and outlet of M I}
MEE (stages)
I 02 Nos. ]

5028 Sq. Meter ' Multi-Effect Yes.
Evaporation

| Condensate Polishing Unit (CPU):
**For treatment of MEE condensate and other low-strength effluent

S.No. | Design Type of | Sources of effluent Quantity of | Quantity of
Capacity (m3) technology of | coming into CPU | treated effluent | CPU sludge
CPU with Quantity from CPU and | & ils
: its utilization disposal
mechanism
L, 1050 USAB Condensate of 485 KLD , Sludge
¥ MEE Reused in Drying Bed.
cooling and To be used
processes. as manure.
Reverse Osmosis (RO) system
S.No. | Design No. of stages Quantity of RO Quantity of RO reject (m3) &
' Capacity (m3) permeate (m3) & | disposal mechanism
purpose of
utilization
( " i.  All process and non-process effluents such as Spent lees, Process condensates, Boiler RO reject,
CT blowdown, Softener/DM plant backwash, Pump gland cooling water etc. should be treated

through CPU and recycled back in the process.

ii. The unit shall install mass flowmeters with totalizers at inlet and outlet of Multi  Effect

Evaporator (MEE) (concentrate) and shall -connect the same with CPCB and Uttarakhand

Pollution Control Board’s servers.

The unit shall install clectromagnetic flowmeters with totalizer at CPU inlet & outlet and at water

recirculation points like make up water for cooling towers & in process. The unit shall have

separate energy meter for ETP/CPU and maintain the duly signed logbook of the same.

iv. The unit shall maintain duly signed logbooks of spent wash generation, MEE feed, MEE
condensate, MEE concentrate, CPU inlet & outlet, cooling tower make up water and treated
effluent reused in process.

V. The unit shall ensure proper marking/and colour coding of all the pipelines carrying industrial
effluent accordingly. -

iii.

Clean Environment and Healthgﬁ#ife Style
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Distilleries opting for Spray Dryer;

. Minimum Solid % in feed for dryer shall be 40-45%.

ii. ~Maximum storage of Bio-methanated spent wash utilized in dryer shall strictly be restricled to
seven days (07) equivalent of concentrated Bio-methanated spent wash generated. [ixcess
storage facilities beyond this shall be levelled and dismantled.

Unit shall dispose the spent wash through Bio-methanation followed by MEE and concentrated
spent wash will be dried through Spray Dryers- 02 Nos. and the powder will be usecl as Potash

‘Rich manure (45 TPD each Dryer).
The unit shall collect powder produced from dryer in common silo and should be disposed of ng

fertilizer.
D. Domestic sewage
i.  The domestic effluent should be treated separately in sewage treatment plant/ soak pit S0 that it

should be in conformity with the following norms.

Trade effluent and domestic sewage shall be treated separately and also to be monitored for
compliance w.r.t. notified norms separately. However, Single outlet can be provided after
mixing for outside disposal.

Industry shall install the flow meter at STP inlet and outlet and maintain the daily loghoo k,
Industry shall explore the possibility to recycle the treated used water shall be wutilised in
gardening, irrigation, industrial utility and toilet flushing to minimise the fresh water

consumption up to 20 % per year.

iv.

ii.
iii.

7. Air pollution mitigation:
i.  The industry shall use following fuel and install air pollution control devices (APCD) of a dequate

capacity to comply with the following;

8. B Faial i []Stf]c]:( Air Pollution Control | Stack Emission
No.| Eauipmen use ?;{:’} s Device (APCD) standards
I Spray Dryer Bagasse-168
: (45 TPD) TPD : 3
; { 40 Individual Wet Scrubber | PM-150 mg/N M~
N Spray Dryer Biogas-1500
" | - (45TPD) M’/day

The industry shall operate in a manner so that all emissions be emitted through designated
chimney/stack only. Porthole, platform and stairs shall be provided as per prescribed guidelines
~ for stack emission monitoring, _

iii. The APCS will be maintained and operated in such a manner that emissions always conform to
the standard laid down under the E.P Act 1986 as amended. The ash generated from the Boiler
shall be disposed of properly in such a manner that not affect the environment adversely.

The unit shall install Online Stack Emission Monitoring System (OEMS) for PM and ensure

il.

1v.
with its connectivity (24x7) to CPCB server and Uttarakhand Pollution Control Board’s
dashboard.

v.  The unit shall submit manual stack emission monitoring report and ambient air quality report on

quarterly basis during operation of the plant.

vi. Water shall be sprinkled on the roads and premises for suppression of road dust.

" vil. The seolid waste namely boiler ash shall be disposed of properly and ensure that there is no
fugitive emission from their transportation, storage and handling.

viii. The industry shall provide ports in the chimney/stack and facilities such as ladder, platform
etc. as per requirement for monitoring the air emissions and the same shall be open for
inspection and use at all time) by the Board's staff, the chimney/stack attached to various
sources of emission shall be designated by number such as S-1, S-2 etc. and these shall be

painted/ displayed to facilitate identification.

8. Noise Pollution Mitigation:
i. Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic

enclosure as is required for meeting the ambient noise standards for night and day time as
prescribed for respective areas/zones (Industrial and Commercial) which are as follows: -

Clean Environment and Healthy Life Style
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Standards for Noise level in db.(A) Leg A,
Industrial Area Commercial Area

Day Night Day Njg]l[
75 70 65 55
Day time: from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. te 6.00 a.m.

The industry shall take adequate measures to control of noise from its own source S0 a§ (0

comply with the standards as may be applicable.
The industry shall provide acoustics enclosure on DG sets as per Environment (Protection ) Rules,

1986.

Conditions under Hazardous and Other Wastes (Management and Transbo undary
Movement) Rules, 2016: -

Hazardous Waste Management:

i. Number of authorization and date of issue: As above.

ii. Reference of application (No. and date)  : As above.

The Factory Manager of M/S Rai Bahadur Narayan Singh Sugar Mills Ltd. is hereby
granted an authorization for generation, collection, reception, storage, transport, reuse,
recycling, recovery, pre-processing, co-processing, utilization, treatment, disposal or any
other use of hazardous or other wastes or both on the premises situated at Laksar,
District Haridwar (Uttarakhand).

Details of Authorization

iii.

SL Category of Authorised mode of Quantity
No. Hazardous Wasteas per disposal or recycling | (ton/annum)
t h e Schedules L, IT and III of or utilisation or co-
these rules processing, etc.
-NA-- .

iv. The authorization shall be valid for a period of .....NA........
v. The authorization is subject to the following general and specific conditions

(Please specify any conditions that need to be imposed over and above general conditions, if
any):

. General conditions of authorization:

The authorized person shall comply with the provisions of the Environment (Protection) Act,

1986, and the rules made there under.
The authorization or its renewal shall be produced for inspection at the request of an officer

authorized by the State Pollution Control Board.

The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous and
other wastes except what is permitted through this authorization.

Any unauthorized change in personnel, equipment or working conditions as mentioned in the
application by the person authorized shall constitute a breach of his authorization.

‘The person authorized shall implement Emergency Response Procedure (ERP) for which this
authorization is being granted considering all site-specific possible scenarios such as spillages,
leakages, fire etc. and their possible impacts and also carry out mock drill in this regard at regular
interval of time;

The person authorized shall comply with the provisions outlined in the Central Pollution Control
Board guidelines on “Implementing Liabilities for Environmental Damages due to Handling and

Disposal of Hazardous Waste and Penalty”
It is the duty of the authorized person to take prior permission of the State Pollution Control Board

to close down the facility.
The imported hazardous and other wastes shall be fully insured for transit as well as for any

accidental occurrence and its clean-up operation.

Clean Environment and Health Life-Style
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12.
13
14.
15.
16.

17,
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The record of consumption and fate of the imported hazardous and other wastes shall be
maintained.

The hazardous and other waste which gets generated during recycling or reuse or |
processing or utilization of imported hazardous or other wastes shall be treated anc
per specific conditions of authorization.

The importer or exporter shall bear the cost of import or export and mitigation of damages if”any,
An application for the renewal of an authorization shall be made as laid down under these Ruileg,
Any other conditions for compliance as per the Guidelines issued by the Ministry of Enviromiment,
Forest and Climate Change or Central Pollution Control Board from time to time.

Annual return shall be filed by June 30th for the period ensuring 3 1st March of the year.

The occupier shall strictly comply with condition of prior environmental clearance accorcled by
MOoEF & CC vide letter File no. 1A-J-110011/618/2010-IA 11(1) dated 27-08-2021 and shall submit
regular compliance of the same.
The occupier shall submit water Balance & material Balance within one month of start of
operation and same shall be communicated in each season to the Board’s offices.

The occupier shall strictly comply with provisions of Water Act, Air Act, E(P) Act & Rues mad

thereunder and directions issued from time to time.

‘ecovery Qr pre-
| disposea] of ng

General Conditions

1is

E\-.)

10.

i 2

Environmental management system:
i. Industry shall setup the environmental mana
manager, process operation head, ETP in ch

compliance
ii. Industry shall setup the environmental laboratory for testing of minimum wastewater quality

parameters like pH, TSS, BOD, COD, MLSS and DO to effectively monitoring of ETP
control parameters and ETP discharge norms.
The applicant shall get analyses the samples of effluent/emission/hazardous wastes at least once
in a three month from the laboratory recognized by the MoEF&CC and shall report to the SPCB.
The applicant shall however, not without the prior consent of the Board bring into use any new or
altered outlet for the discharge of effluent or gases emission or sewage waste from the unit.
Treated waste water and domestic waste water shall be disposed jointly at one disposal point. The
applicant shall provide discharge measurement equipment at final di sposal point.
The applicant shall strictly comply with conditions of this CCA and submit compliance report of
stipulated conditions with 30 days of receipt of this CCA. If, at any point of time, it is found that
the industry is not complying with stipulated conditions or any further direction/instruction issued
by the Board, legal action shall be initiated against the applicant.
The applicant shall maintain good housekeeping. All valves/pipes/sewer/drains etc. must be leak-

proof.
The industry shall provide uninterrupted
Pollution Control equipment and stack for smooth sam

control measures.
The industry shall provide “Inspection Book” at the time of inspection to the Board’s officials.

Whenever due to any accident or other unforeseen act or event, such emission occurs or is
apprehended to occur in excess of standards laid down, such information shall be reported to the
Board’s offices and all other concerned offices. In case of failure of pollution control equipment,
the production process connected to it shall be stopped with immediate effect

In case of any damage to the agriculture productivity, human habitation etc. by the operation of
industry, it shall be imperative to stop production in the industry with immediate effect and such
information shall be reported to Board’s offices. The industry shall be liable to pay compensation
also in such cases as decided by the Competent Authority.

The applicant shall apply before the 60 days of expiry of CCA or any change in production

types/production capacity/manufacturing process/capacity enhancement etc. or any change in

effluent discharge point or emission point.
The Board reserves the right to revoke/ad
CCA, as may be necessary.

gement cell including unit head, purchase/store
arge to effectively monitoring of environmental

entry to this STP’s/ETP’s inlet and outlet points, Air
pling/monitoring of efficiency of pollution

d/modify any stipulated conditions issued along with
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zed change in personnel, equipment as working condition as mention.ed in the

12. Any unauthori
application by the person authorized shall constitute a breach of his authorization.

13. It is the duty of the authorized person to take prior permission of the Board to close down the
facility.

14. The authorization is valid for temporary storage of Hazardous Waste within premises on ly,

15. It is duty of the authorized person to take prior permission of this Board to close and clean up the
facility for treatment, storage and disposal of hazardous waste.

16. Industry shall submit the latest copy of Audit Balance sheet/C.A. Certificate (Fixed Ausgels
Current Assets-Current Liabilities) so that the Consent fee payable by the industry may be
verified.

17. Generated hazardous waste shall be stored temporarily in the factory premises and di sposed of
through authorized TSDF after obtaining the authorization from the Board

18. Unit shall develop green belt as per the protocol of Central Pollution Control Board.

19. In case of non-compliance of CCA condition(s) Bank Guarantee No.006081G160000010
submitted by the unit will be forfeited without further information.

20. The industry shall comply with the provisions of Environment (Protection) Amendment, Rules
2018 notified by MoEF&CC by Notification no 49 Dt. 25.01.2018, Environment (Protection) Ac
1986, Water (Prevention and Control of Pollution) Act, 1974 as amended, Air (Prevention and
Control of Pollution) Act, 1981 as amended, Plastic Waste Management Rule 2016, LE-Waste
(Management and Transboundary Movement) Rules 2016 (whichever is applicable).

21. If closure order is issued by CPCB or SPCB against the unit then CCA will remain suspended
during the closure period. After ensuring the compliance and after revocation of the clos ure order,
the CCA will automatically be effective from the date of issuance of the closure
revocation/modification order with additional conditions mentioned in the closure
revocation/modification order. "

e
Dr. Parag Madhukar D hakate
" Member Secretary
Copy to:

fzegional Officer, Uttarakhand Pollution Control Board, Regional Office, Roorkee
{(Haridwar) for information and compliance.

Member Secretary
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HEAD OFFICE Annexure R/ 2

: 2] IJH:E-.I-J-‘M-IIQ
e T~ .}é’, Li FE Uttarakhand Pollution Control Board
e UYL I ({/ el om “Gauradevi Paryavaran Bhawan”
A7 4 N7 Environment 46B, IT Park, Sahastradhara Road, Dehradun
UItPCB E-mail msukpeb@yahoo.com, Phone No.-0135-2607092

Date: 27),08.2024

Letter No.: UKPCB/HO/Con-R-4(Vol.-I)/2024/ R2Y
Regd. Post

To,
R.B.N.S. Sugar Mills Ltd.,
Laksar, District Haridwar (Uttarakhand)

Consolidated Consent to Operate and Authorization hereinafter referred to as the CCA
" (Consolidated Consent & Authorization) Renewal under Section- 25 of the “Water
(Prevention & Control of Pollution) Act., 1974”and under Section- 21 of the “Air
(Prevention & Control of Pollution) Act, 1981”and Authorization under “Rule -6(2)”of the
“Hazardous and Other Wastes (Management and Transboundary Movement) Rules,
2016”notified under “Environment (Protection) Act, 1986”as applicable (to be referred
hereinafter as Water Act, Air Act and HW Rules respectively).

Application ¥D-5446498
Date: 29.02.2024

CAF 1D - 13060
CCA (Renewal)

CCA is hereby granted to M/s. R.B.N.S. Sugar Mills Ltd., located at Vill.- Laksar (Lattitude
29°44°47.82"N Longitudes 78" 01°45:51 "E) subject to the provisions of the Water Act, Air Act
and Hazardous and Other Wastes (Management and Transboundary Movement) Rules, 2016. and
the orders that may be made further and subject to following terms and conditions; -

L. This CCA is granted for the period up to 31.03.2029 from the date of issuance of this
letter, under Section-25 of the "Water (Prevention & Control of Pollution) Act, 1974.

2. This CCA is granted for the period up to 31.03.2029 from the date of issuance of this
letter, under Section-21 of the "Air (Preventioh & Control of Pollution) Act, 1981.

3. This CCA is granted for the period up to 31.03.2029 from the date of issuance of this
letter under Hazardous and Other Wastes (Management and Transboundary Movement)
Rules, 2016" notified under "Environment (Protection) Act, 1986.

4. Production capacity:
S. Type of Production Capacity Cane Permitted by the
No. Sugar & Co-generation crushing Board
( “ Industry capacity capacity
(in TCD)
I. | Sugar  with | Sugar:1000 MT/Day 10000 TCD Sugar:1000 MT/Day
co-generation | Co-gen:30 MW Co-gen: 30 MW
L
5. By- Product if any with capacity:
Name of By Product | Unit Name License Pl_'pd uct Install Prpduct
Capacity Capacity
C-Heavy Molasses MT/ Day 450 MT/day 450 MT/day
B- Heavy Molasses MT/Day 578 MT/day 578 MT/day
Bagasse MT/ Day 2850 MT/day 2850 MT/day
Press Mud MT/ Day 559 MT/day 559 MT/day

Clean Environment and Healthy Life Style
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6. Water conservation:
A. Fresh water consumption:
a. Categorization of existing groundwater area: Safe.
b. Status of NOC from CGWA/SGWB: Applied.
c. Validity of NOC: ....vuvns
d. Details of Artificial recharge system/rain water harvesting unit installed with
capacity-NA
e. Details of piezometer installed

78.0156.17E).
£ Industry shall install sealed and calibrated flow meters at fresh water abstraction and

consumption points (process & domestic) and maintain the logbooks for same.
g. Maximum allowable fresh water consumption based on applicable specified

© process category

i.e., numbers with coordinates-1Nos. (29.4444.5"N &

h. S . Sources | Nos. with daily | Applied | Max. Permitted | Status  of
of fresh | abstraction quantity abstraction flow mcter
water capacity (KLD) quantity (KLD) installed

1. | Borewell | BW |3594KLD | -- 594 M’/Day Yes
S, Type of Sugar Industry Fresh Water Consumption
No. | ~—{Industrial (L/T of Cane Crushed)
1. | Standalone sugar 730 Litre /Tonnes of Cane crushed.
2. | Sugar with co-generation 2100 Litre /Tonnes of Cane crushed.
3. | Refinery 280 Litre /Tonnes of Cane crushed.
4. | Refinery with co-generation <100 Litre /Tonnes of Cane crushed.

B. Effluent generation, treatment and disposal: -

S.No. | Kind of | Maximum daily | Treatment Facility and
Effluent discharge, KLD Discharge point i
I Domestic 30 KLD STP (15 KLD, 15 KLD & 15
KLD jointly for sugar &
Distillery unit)
2 Industrial 1050 KLD ETP

a. The specific quantity of maximum daily effluent discharge should not be
more than the following:

C S. Maximum  daily  treated
! No. Type of Sugar Industry effluent discharge limit™
(L/T of cane crushed)
L Standalone sugar ---
2. Sugar with co-generation 192L/T of cane crushed
| 2 Refinery sisco
| 4. Refinery with co-generation -—--

* Maximum daily discharge shall be equal to multiplication of total production as
per Para 4 and specific effluent discharge as per Para 5 (B-a). The treated
effluent shall be recycled to the maximum exient and remaining treated effluent
after tertiary level treatment shall be used for irrigation purpose/disposed.

b. Industry shall install the Effluent treatment plant consisting of primarily (screen,
grit chamber and equalization tank with air blower, neutralization tank, primary
clarifier), secondary biological treatment (anaerobic filter tank**), aeration tank and
secondary clarifier) and tertiary treatment (MGF/ACF efc.) units with adequate

capacity.
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**In case no separate suiphatc’]céthltem installed,

¢. The industry shall install flow meters at ETP inlet, outlet and recycling point and
maintain the daily logbook for the same.

d. Industry shall install the OCEMS of parameters pH, BOD, COD, TSS and flow at
outlet and connected to CPCB/SPCB servers.

¢. Effluent generated in all the processing houses viz. mill & boiling house, steam
generation house, Process Cooling Tower (PCT) blow down/ spray pond i.e.
overflow, DM/RO reject/ gland leakages from boiler feed pump, effluent gen.erated
from dewatering of sludge and washing of floor and other equipment etc. should be
treated in ETP before its disposal®* so that it should be according to the morms

prescribed as under.

S. Parameter Standard

No.
I pH 55-8.5
2. Biological Oxygen Demand (BOD) (mg/1) 30 |
2 Chemical Oxygen Demand (COD) (mg/l) 250
4. | Total Suspended Solids (TSS) (mg/l) 30
5, Total Dissolved Solids (TDS) (mg/I) 2100

| 6. Oil & Grease (0&G) (mg/l) 10

In case of stoppage of functioning of ETP, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in
this regard to be dispatched immediately.
f. " During no demand period for irrigation, the treated effluent to be stored in a seepage
proof lined pond (Lagoon) having 15 days holding capacity only. The treated
effluent being pumped for irrigation purpose from lagoon shall comply with the
effluent discharge norms prescribed for irrigation vide Gazette dated 14.01.2016
under Schedule I of E(P)Rules,1986. The industry shall install sealed
clectromagnetic flow meter at outlet point of lagoon and shall maintain record of
running hours and treated effluent used for irrigation purpose.
Effluent Treatment Plant to be stabilised one month prior to the start of the crushing
\ season andcontinue to operate one month after the crushing season.

h. Proper colour coding of pipe lines and water channels to be implemented for the
recycled process water, fresh water and effluent carrying lines.

I. The industry shall identify recipient drains/rivulets and their u/s & d/s location in
consultationwith Uttarakhand Pollution Control Board and shall carry out monthly
monitoring of identified recipient drains at u/s & d/s location through lab recognized
under Environment (P) Act, 1986 and shall submit the analysisreport on monthly
basis to CPCB and Uttarakhand Pollution Control Board.

Name of ] Quality of | Name of the
S.No. | recipient Latitude I Longitude effluent of | recipient
drain/rivulets | drain river
1. | Laksar [29°44'44.4"N_| 78701758.0”°E| To be assessed| Banganga
J-_ Sludge handling system: t
Sludge handling system ., . i
S.No. | (SDB/Centrifuge/Filter (gruanl:ly of [ Sludge Sludge ('llsposal
TP sludge | storage area | mechanism
press)
1 Sludge Bed 30-40 MT 680 M” Disposal for
farmers ]

C. Domestic sewage -
i. The domestic effluent should be disposed separately in STP.

Clean Environment and Healthy Life Style
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. |

ii.

ii: Industry shall install the flow meter at STP inlet and outlet and maintain the claily
logbook.
Industry shall explore the possibility to recycl
gardening, irrigation, industrial utility and toilet [lushing to
consumption up to 20 % per year.

e (he (reated used water shall be util ized in

iii.
minimize the fresh waler

Cleaner Technology and waste minimization options:

. Directions issued by Uttarakhand Pollution Control Board to all sugar mills to imple ment
the “Charter for Effluent Treatment by Sugar Factories Situated in River Ganga
Basin” conditions, which was formulated by CPCB to enforce appropriate technologies for
effluent treatment in sugar factories and to comply with the prescribed environmental norms,
accomplish desired level of environmental protection and achieve prescribed norms of
discharge.

According to Charter, the industry shall implement a
Hot & cold Water Management System” focusing o
Necessary system comprising cooling towers and undergr
implemented separately for cold re- circulating water and
install electromagnetic flow meters at following points:

“Model condensate conservation cum
n maximum recycling of waler,
ound reservoirs ete. shall be
surplus condensate. Unit shall

S.Mo. Flow meter installation points at Hot &Cold-water recycling system
L Hot water UGR.
2 Cold water UGR and cooling towers

ot water- Location of flow meter & its Installation

1. Imbibition water at mills

2. Filter cake wash water at rotary vacuum filter
A, Sugar melting, pan boiling, molasses conditioning
4. Wet Scrubber make-up

% Boiler make-up in case of low pressure boiler
Cold water- Location of flow meter & its Installation.

1. Power turbine cooling

2 Mills, fibrizer bearing, pumps cooling

3. Wet scrubber make-up

4, Cooling tower of co-generation make-up

5. SO, gas cooling

6. B and C massecuite cooling

7 Final molasses cooling

iii. Recirculation of water employed in SO2 gas coolers shall be ensured with proper cooling
through cooling towers in case of plantation white sugar.

iv. The industry shall ensure the construction of small pits with smooth cleaned inner surface
preferably with ceramic tiles near to boiler feed pumps, condensate pumps. Injection pumps
spray pumps and RVF vacuum pumps o collect gland cooling water in their respective pits
without any contamination.

v. The industry shall implement dry cleaning of factory floors ete. using bagasse instead of wet
cleaning using water.

vi. The industry shall provide covered conveyor to transfer bagasse by the sugar factories to
prevent floating bagasse particles in ambient air.

vii. Re-circulation of cooling water used for cooling B and C- massecuites with proper cooling
through cooling towers arrangement rather drawing fresh water shall be adopted.

viii. Minimum quantity of wash water to be applied at centrifugals for B and C massequite curing
to minimize loss of sugar in molasses and to control steam consumption.

ix. The industry shall install CPU (Condensate Polishing Unit) to use surplus condensate for use
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as make-up water at cogeneration coc%ng tower & boiler feed water (for low/medium
pressure boilers) and for use as make-up water at cogeneration cooling tower (for high
pressure boilers). ;

X. The industry shall install membrane based (2-stage) or other suitable technologies to atain a
brine recovery of at least 80% in sugar refineries having Ion Exchange Resins for de-
colorization of the sugar melt and rinse water recovery system in case of sugar refinery,

xi. The industry shall use of surplus cooled condensate as make up water replacing the fresh
water thus reducing fresh water requirement and effluent generation as well.
xil. The industry shall adopt different options for separate or combined treatment of spray
pond/PCT overflow as mentioned in charter.
Xiil. The industry shall ensure the maintenance of retention /contact time in various sub-units of
ETP viz. equalization tank, aeration tank, primary and secondary clarifiers, multi-grade
filters, multi grad and activated carbon filter efc. as per charter.

Retention
5 . To be followed
S.No. | Unit with sizes/capacity T:mefConta‘ct e by Industry
) (Mentioned in CPCB
charter)
- Bar screen Chamber 30 minutes 30 minutes [
2. Oil & grease tank 45 minutes 45 minutes
;! Equalization tank with 10 hrs 10 hrs
[ acration 4’

B pH correction tank 10 minutes 10 minutes |

5. | Primary Clarifier 4-5 hrs 4-5 hrs [

6. | Aeration tank . 24-28 hrs 24-28 hrs ]

| 7 Secondary Clarifier 5-6 hrs 5-6 hrs |
8 Sand/multi grade filter 20-25 minutes 20-25 minutes

9 Activated carbon filter 20-25 minutes 20-25 minutes

10. | Sludge drying bed Not less than 0.03 m’ | Not less than 0.03 n° per
per ton of cane. ton of cane.

I1. | Centrifuge ) The equipment’s to be | The equipment’s to be
of adequate capacity for | of adequate capacity for
handling the sludge handling the sludge
generated  in  the | generated  in = the

F process. rocess.

12, | Filter Press 4|

Xiv. Proper infrastructure for operation and maintenance of ETP shall be developed by recruiting
hiring required skilled & technical staff. _

xv. Analytical facilities (laboratory) for analysis various streams of water, untreated and treated
effluent for various parameters viz. pH, BOD, COD, TSS, TDS and MLSS etc. shall be
developed by the industry.

xvi. The industry shall create Environment Management Cell by appointing Environment officer,
Engineer, chemist, agricultural expert and the same copy submitted to the board, with contact
details.

xvii. The industry shall resort to rain water harvesting as a measure towards avoiding exploitation
of natural resources. Rain water recharge structures/ pits/ ponds near to processing area
should be discouraged due to possibilities of entering cffluent/ industrial runoff in ground

water,

Lnvironmental management system
i. Industry shall setup the environmental management cell including unit head, purchase/store

Imanager, process operation head, ETP in charge to effectively monitoring of environmental

_<ompliance
ii, Xndustry shall setup the environmental laboratory for testing of minimum wastewater quality

Clean Environment and Healthy Life Style
T TR 7 TR S ol
Page 5 of 9




i.

1v.

vi.
vil.

viii.

7. Air pollution mitigation:

parameters like pH, TSS, BOD, COD,MLSS and
control parameters and ETP discharge norms.

DO to effectively monitoring of 1TP

The applicant shall use following fuel and install a comprehensive control system consi sting
of control equipment as is required with reference to generation of emissions and operate
and maintain the same continuously so as to achieve the level of pollutants to the following

standards:

Sr. | Stack  attached | Stack | Type of Fuel Emission Emission
No. | with height | Fuel Quantity | Control standards
(M) ; Equipment | not to
exceed
1 Boiler (90TPH X 60 | Bagasse 1080 Stack and | PM-150
INos.) MT/Day | Wet mngM3
scrubber
Boiler (70 TPHx 60 | Bagasse 840 Stack and | PM-150
[Nos.) MT/Day | Wet mg/NM?
scrubber
Boiler (30 TPH x | 40 | Bagasse 360 Stack and | PM-150
1 Nos.) (Stand- by MT/Day | Wet mg/NM>
for distillery scrubber
operations) '
2 DG Set (320KVA | 4 each | HSD 75 Lt./Hr. | Acoustic --
xINos. & 625 & Enclosure
KVA x 1 Nos.) 100Lt/Hr.
3 DG Set 1010 6 HSD 200 Acoustic -
KVA x INos. Lt./Hr. Enclosure

iii. The industry shall operate in a manner so that all emissions be emitted through

In case of stoppage of functioning of STP, production has to be stopped immediately and
this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.

Noise from the D.G set and other sources (s) should be controlled by providing an acoustic
enclosure as is required for meeting and ambient noise standards for night and day time as
prescribed for respective areas/zones (industrial, Commercial, Residential, Silence) which

are as follows: -
Standards for noise
level in db(A) leq

Industrial Area
Day time Night time
75 70

Day time: - 6.00 am to 10.00 pm, Night time: - 10.00 pm to 06.00 am

designated

chimney/stack only.
The industry shall keep record for boiler ash & its disposal and maintain the designated

boiler ash disposal site properly fenced with caution display to avoid accidents.

The APCS for controlling emissions should be properly maintained and continuously
operated. The stack should be as per norms and regular monitoring of stack and ambient
air should be done by the laboratory recognized under E(P) Act 1986 and report be sent to
the Board.

The water shall be sprinkled on the roads and premises for suppression of road dust.

The sugar factories shall provide On-line emission (stack) monitoring system 1o monitor,
record and transmit the data related to SPM level (mg/Nm?) to UKPCB / CPCB.

The industry shall prepare Standard Operating Procedures (SOPs) for accident

management and Process safety management.
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8. Conditions under Hazardous 21111(]%%0!‘ Wastes (Management and Transboundary

Moyement) Rules, 2016: - :
Hazardous Waste Ma nagement (As per FORM 2 - [rule 6(2)])

i. Number of authorization and date of issue:...,.......
Reference of application (No. and date) : Application ID: 5446498 Date 29-02-2024

ii. Factory Manager of M/S R.N.B.S. Sugar Mills Ltd., is hereby granted an
authorization based on the enclosed signed inspection report for generation, collection,
reception, storage, transport, reuse, recycling, recovery, pre-processing, co-processing,
utilization, treatment, disposal or any other use of hazardous or other wastes or both

on the premises situated at

Details of Authorization:
S, No. Category of Authorized mode of Quantity
Hazardous Waste as per the | disposal or recycling or | (ton/annum)
Schedules I, II and III of utilization or €o-processing,
| these rules ete,
| L. |Used Ol (Schedule-1-5.1) [Recyclable | 0400 MTA |
2. [Schedule-I-1.7 [Recyclable | 0300MTA |

iii. The authorization shall be valid for a period of 31.03.2029.
iv. The authorization is subject to the following general and specific  conditions

(Please specify any conditions that need to be imposed over and above general conditions, if
any):

A. General conditions of authorization:

1. The authorized person shall comply with the provisions of the Environment (Protection)
Act, 1986, and the rules made there under.

2. The authorization or its renewal shall be produced for inspection at the request of an
officer authorized by the State Pollution Control Board.

3. The person authorized shall not rent, lend, sell, transfer or otherwise transport the
hazardous and other wastes except what is permitted through this authorization.

4. Any unauthorized change in personnel, equipment or working conditions as mentioned in
the application by the person authorized shall constitute a breach of his authorization.

5. The person authorized shall implement Emergency Response Procedure (ERP) for which
this authorization is being granted considering all site-specific possible scenarios such as
spillages, leakages, fire étc. and their possible impacts and also carry out mock drill in
this regard at regular interval of time;

6. The person authorized shall comply with the provisions outlined in the Central Pollution
Control Board guidelines on “Implementing Liabilities for Environmental Damages due
to Handling and Disposal of Hazardous Waste and Penalty”

7. It is the duty of the authorized person to take prior permission of the State Pollution
Control Board to close down the facility.

8. The imported hazardous and other wastes shall be fully insured for transit as well as for
any accidental occurrence and its clean-up operation. 5

9. The record of consumption and fate of the imported hazardous and other wastes shall be
maintained, _

10. The hazardous and other waste which gets generated during recycling or reuse or
Iecovery or pre-processing or utilization of imported hazardous or other wastes shall be
treated and disposed of as per specific conditions of authorization,

I'l. The importer or exporter shall bear the cost of import or export and mitigation of

damages if any,
12. An application for the renewal of an authorization shall be made as laid down under these

Rules.
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1426
13. Any other conditions for compliance as per the Guidelines iss

' Environment, Forest and Climate Change or Central Pollution C

to time.
14. Annual return shall be filed by June 30th for the period ensuring 31st March of the year,

ued by the Ministry of
ontrol Board from (ime

" General Conditions
1. The applicant shall get analyses the samples of effluent/emission/hazardous wastes at least

once in a three month from the laboratory recognized by the MoEF&CC and shall report to
the SPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any
new or altered outlet for the discharge of effluent or gases emission or sewage waste from
the unit.

3. Treated waste water and domestic waste water shall be disposed jointly at one disposal
point. The applicant shall provide discharge measurement equipment at final disposal
point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance
report of stipulated conditions with 30 days of receipt of this CCA. If, at any point of time,
it is found that the industry is not complying with stipulated conditions or any further
direction/instruction issued by the Board, legal action shall be initiated against (he

applicant.
5. The applicant shall maintain good housekeeping. All

be leak-proof.
6. The industry shall provide uninterrupted entry to this STP’s/ETP’s inlet and outlet points,

Air Pollution Control equipment and stack for smooth sampling/monitoring of efficiency

of pollution control measures.
7. The industry shall provide “Inspection Book

officials.
8. Whenever due to any accident or other unforeseen act or event, such emission

apprehended to occur in excess of standards laid down, such information shall be reported
to the Board’s offices and all other concerned offices. In case of failure of pollution control
equipment, the production process connected 1o it shall be stopped with immediate effect.
9. In case of any damage to the agriculture productivity, human habitation etc. by the
operation of industry, it shall be imperative to stop production in the industry with
immediate effect and such information shall be reported to Board’s offices. The industry
shall be liable to pay compensation also in such cases as decided by the Competent

valves/pipes/sewer/drains etc. must

» at the time of inspection to the Board’s

occurs or is

Authority.
10. The applicant shall apply before the 60 days of expiry of CCA or any change in

production types/production capacity/manufacturing process/capacity enhancement ete. or
any change in effluent discharge point or emission point.

11. The Board reserves the right to revoke/add/modify any stipulated conditions issued along
with CCA, as may be necessary.

12. Any unauthorized change in personnel, equipment as working condition as mentioned in
the application by the person authorized shall constitute a breach of his authorization.

13. It is the duty of the authorized person to take prior permission of the Board to close down
the facility.

14. The authorization is valid for temporary storage of Hazardous Waste within premises only.

15.1t is duty of the authorized person to take prior permission of this Board to close and
cleanup the facility for treatment, storage and disposal of hazardous waste.

16. Industry shall submit the latest copy of Audit Balance sheet/C.A. Certificate (Fixed Assets
+ Current Assets-Current Liabilities) so that the Consent fee payable by the industry may
be verified.

17. Generated hazardous waste shall be stored temporarily in the factory premises and
disposed of through authorized TSDF after obtaining the authorization from the Board
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[8. Unit shall develop green belt as per the guidelines provided by Central Pollution Clontrol

Board.

submitted by the unit will be forfeited without any further information, The occupier shall
submit validity extension of Bank Guarantee upto validity of CCA order i.e. 31-03-2029

validity, before one month of expiry of Bank Guarantee.
20. The indt omply with the provisions of Environment (Protection) Amendment,

1stry shall c.
Rules 2018 notified by MoEF&CC by Notification no 49 Dated 25.01.2018, Environment
(Protection) Act 1986, Water (Prevention and Control of Pollution) Act, 1974 as ame nded,
Air (Prevention and Control of Pollution) Act, 1981 as amended, Plastic Waste
Management Rule 2016, E-Waste (Management and Transboundary Movement) Rules

2016 (whichever is applicable). -
21.1In case of any closure order is issued by CPCB or SPCB against the unit, then this CCA

order will remain suspended during the closure period. After ensuring the compliance and
after revocation of the closure order, the CCA wil| automatically be effective from the date
of issuance of the closure revocation order with additional conditions mentioned in the

closure revocation order,
—2 /(/\_/ﬁ——

Dr. Parag Madhukar Dhakate
Member Secreta ry

Copy to:
Regional Officer, Uttarakhand Pollution Control Board, Regional Office, Roorkee

(Haridwar) for information and compliance.

Member Secretary
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 TEST CERTIFICATE|

Issued to: - M/s Uttarkhand Pollution Control Report Code 1 W-160824-06
Board. Test Report of : Water
Service Request No : NTL/SRF/08/24-04
Address: - Sichayi Parikalp Bhawan Canal Road, Service Request Date  : 14/08/2024
Roorkee,Haridwar,247667, Report Issue Date :20/08/2024
Uttarakhand '
SAMPLING & ANALYSIS DATA
(‘ “y Sample Drawn On ¢ 16/08/2024
¥ gatnple Drawn By NTL Representative
Sample Quantity 2,01t +0.5 lit _
Sample packing Details In Sealed Plastic Bottle & Glass Bottle
Sample Description Borewell -1
Sampling Location RBNS Sugar mills
Analysis Duration 16/08/2024 to 20/08/2024
¥ T
RESULTS
Essential test as per 18:10500-2012
S. No. | Parameter Test Method Results | Units Desirable | Extended Limit
Limit
A-General and Core Parameters:
1. Conductivity - 1S-3025(P-14) 1030.0 uS/cm NSL NSL
2. Colour 18-3025(P-4) BDI(<1.0)
3. pH 18:3025(Part-11) 7.23 - 6.0~ 9.0 No Relaxation
4. Total Dissolve Solid(TDS) 18-3025(P-16) 450.0 mg/l 500 2000
5. Alkalinity (as Ca COs) I8: 3025 (P-23) 180.0 mg/l 200 600
() [6._| Total Hardness (as CaC03) 1S:3025(Part-21) 170.0 mg/l 200 600
' 2 Chloride (as CI) 1S:3025(Part-32) 30.0 mg/l 250 1000
8. Nitrate (as NO3) IS: 3025 (P- 34) 4.50 mg/l 45 No Relaxation
9. | Sulphate (as S0O,) 1S: 3025 (P- 24) 38.0 mg/l 200 400
10. | Phosphate (as P) IS: 3025 (P-31) BDL(<0.1) mg/l NSL NSL
11. | Fluoride (as F) IS: 3025 (P-60) 0.22 meg/l 1.0 1.5
12, | Chemical Oxygen demand (as O,) | APHA 5220 B:2005 | BDL(<4.0) mg/1 NSL NSL
BDL~-Below Detection Limit, NSL-No Specified Limit.
Notes:
1, The results given above are related to the tested sample, as received & mentioned parameters. The custorﬁt;r asked for the above tests only.

2. Responsibility of the Laboratory is limited to the inveiced amount only, ; 3
3. This test report will not be generated again, either wholly or in part, without prior written permission of the laboratery.

4. The test samples will be disposed of after two weeks from the date of issue of test repors, unless until spetified by the customer
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Issued to:

Board.

Address: - Sichayi Parikalp Bhawan Canal Road, Service Request Date  : 14/08/2024
Roorkee,Haridwar,247667, Report Issue Date +20/08/2024

Uttarakhand

- M/s Uttarkhand Pollution Control Report Code : W-160824-08

Test Report of : Water
Service Request No  : NTL/SRF/08/24-04

SAMPLING & ANALYSIS DATA

Sample Drawn On 1 16/08/2024
Sample Drawn By : NTL Representative
Sample Quantity 2.0 lit + 0.5 lit
Sample packing Details In Sealed Plastic Bottle & Glass Bottle
Sample Description Hand Pump Water (GW-3)
Sampling Location RBNS 3-km Pipli
Analysis Duration 16/08/2024 to 20/08/2024
RESULTS
Essential test as per 1S:10500-2012
8. No. | Parameter Test Method Results | Units Desirable Extended Limit
Limit
A-General and Core Parameters: '

1. Colour IS:3025(Part-4) <100 Hazen 5 15

2. | Conductivity 18-3025(P-14) 930.0 uS/em NSL NSL

3. |[pH 18:3025(Part-11) 7.15 - | 60-90 . No Relaxation

4, Total Dissolve Solid(TDS) 1S-3025(P-16) 480.0 mg/l 500 2000

5. Alkalinity (as Ca CO3) I8: 3025 (P- 23) 140.0 mg/ 200 600

6. Total Hardness (as CaCO3) 18:3025(Part-21) 180.0 mg/l 200 600

v Chloride (as Cl) 18:3025(Part-32) 18:0 mg/l 250 1000

8. | Nitrate (as NOs) IS: 3025 (P- 34) 5.20 mg/l 45 No Relaxation

9. Sulphate (as SO,) IS: 3025 (P- 24) 24.0 mg/l 200 400

10. | Phosphate (as P) 18: 3025 (P- 31) BDI(<0.1) | mg/l NSL NSL

11. | Fluoride (as F) . 1S: 3025 (P-50) 0.18 mg/l 1.0 1.5

12. | Chemical Oxygen demand (as O,) | APHA 5220 B:2005 | BDL(<4.0) mg/l NSL NSL

BDL-Below Detfection Limit, NSL-No Specified Limit.
Naotes:

1. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.

2. Responsibility-of the Laboratory-is limited to the invoiced amount only.
3, This test report will not be generated again, either wholly or in part, without prior written permission of the laboratory.
4, The test samples will be disposed of afier two weeks from the date of issue of test report, unless until specified by the custarer




Roorkee,Haridwar,247667,

Address: - Sichayi Parikalp Bhawan Canal Read,

g e
| TEST CERTIFICATE |
Issued to: - M/s Uttarkhand Pollution Control Report Code : ' W-160824-09
Board. Test Report of : Water

Service Request No : NTL/SRF/08/24-04
Service Request Date ; 14/08/2024
Report Issue Date :20/08/2024

Uttarakhand
SAMPLING & ANALYSIS DATA
Sample Drawn On ¢ 16/08/2024
Sample Drawn By NTL Representative
Sample Quantity 2.0 lit + 0.5 lit
Sample packing Details In Sealed Plastic Bottle & Glass Bottle
Sample Description Hand Pump Water (GW-4)
Sampling Location RBNS Skm near bye sultanpur

Analysis Duration

16/08/2024 to 20/08/2024

RESULTS
Essential test as per 18:10500-2012
S. No. | Parameter Test Method Results | Units Desirable | Extended Limit
: Limit
A-General and Core Parameters:
1. Colour 18:3025(Part-4) <1.00 Hazen 5 15
2 Conductivity 18-3025(P-14) 945.0 uS/em NSL _ NSL
3, pH _18:3025(Part-11) 7.10 - . 6.0-9.0 No Relaxation
4, Total Dissolve Solid(TDS) 1S-3025(P-16) 460.0 mg/l 500 2000
5. | Alkalinity (as Ca COs) IS: 3025 (P- 23) 170.0 mg/l 200 600
6. Total Hardness (as CaCO3) 18:3025(Part-21) 180.0 mg/l 200 600
. s C_h!oride (as CI) 18:3025(Part-32) 280 . mg/l 250 1000
8. Nitrate (as NOs) 18: 3025 (P- 34) 4.20 mg/l’ 45 No Relaxation
9, Sulphate (as SO,) IS: 3025 (P- 24) 25.0 mg/l 200 400
10. | Phosphate (as P) I8: 3025 (P-31) BDL(<0.1) mg/l NSL NSL
1l Fluoride (as F) IS: 3025 (P-60) 0.15 mg/l 1.0 1.5
12. | Chemical Oxygen demand (as O,) | APHA 5220 B:2005 | BDL(<4.0) mg/l NSL ‘NSL

BDL-Below Detection Limit, NSL-No Specified Limit.

Notes:
1. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.
2. Responsibility of the Laberatory is limited to the invoiced amount only.
3. This test report will not be gererated apain, either wholly or in part, without prior written penmission of the laboratory.

4, The test samples will be disposed of after two weeks from the date of  issue of test report, unless until specified by the custormer




| TEST CERTIFICATE

Issued to: ~ M/s Uttarkhand Pollution Control Report Code 1 W-160824-010
Board. Test Report of : Water
Service Request No  : NTL/SRF/08/24-04
Address: - Sichayi Parikalp Bhawan Canal Road, Service Request Date  : 14/08/2024
Roorkee,Haridwar,247667, Report Issue Date :20/08/2024
Uttarakhand
(- SAMPLING & ANALYSIS DATA
/ Sample Drawn On : 16/08/2024

Sample Drawn By NTL Representative

Sample Quantity 2.0 1it + 0.5 it

Sample packing Details In Sealed Plastic Bottle & Glass Bottle

Sample Description Hand Pump Water (GW-2)

Sampling Location RBNS Kacheri

Analysis Duration 16/08/2024 to 20/08/2024

b r
RESULTS
Essential test as per I1S:10500-2012 -
S. No. ! Parameter Test Method . Results | Units Desirable Extended Limit
Limit
A-General and Core Parameters: _ j _

1. | Colour 1S:3025(Part-4) <1.00 Hazen 5 _ 15
3 Conductivity 18-3025(P-14) 738.0 us/om NSL NSL
3. | pH 18:3025(Pact-11)_ | 7.18 2 6.0-9.0 No Relaxation
4. Total Dissolve Solid(TDS) 1S-3025(P-16) 443.0 mg/t 500 2000
5. Alkalinity {(as Ca CO3) 1S: 3025 (P-23) 136.0 mg/l 200 600
6. Total Hardness (as CaCO3) 18:3025(Part-21) 176.0 mg/l 200 600
7. Chioride (as CI) 18:3025(Part-32) 38.0 mg/l 250 1000
8. | Nitrate (as NOy) 1S: 3025 (P-34) 2.20 mg/l 45 Mo Relaxation
9. Sulphate (as SOy} IS; 3025 (P- 24) 20.0 mg/l 200 400
10. | Phosphate (as P} I8::3025 (P-31) BDL(<0.1) mg/] NSL NSL
11. | Fluoride (as F) 18:3025(P-60) 0.14 mg/l 1.0 1.5
12. | Chemical Oxygen demand (as Oy) | APHA 5220 B:2005 | BDL(<4.0) mg/l NSL NSL

BDL-Below Detection Limit, NSE-No Specified Limit.

Notes:
1. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.

2. Responsibility of the Laboratory is limited to the invoiced amount enly.
3. This test report will not be generated again, either wholly or in part, without prior written permission of the laboratory.

4, The test samples will be disposed of after two weeks from the date of  issue of test report, unless unti! specified by the customer '
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Grams : SUGAR LHAKSIAR
Phones: 01332-254653
Fax: 01332-254655,254460
E-mall:edprbns@yahco. com
CIN:U74899DL1932PLCO00250
TIN :05002166908

Rai Batiadur Narain Singh Sugar Mills Limited
Works : Laksar — 247663 (Distt. Haridwar) Uttarakhand

Ref, No.GM/01/UEPPCB/ 22
Dated — 7.08.2024

To,
The Member Secretary, _
Uttarakhand Environment Protection & Pollution Control Board,

46-B, IT Park, Shahasdhara Road,
Dehradun

Subject :- Envirnemental Compenstation Regards,

Dear Sir,

Please refer to your letter No.J@URidl/TasnZT0TvE0TA0-213/2024/602 dated
22.07.2024 (Photocopy enclosed)' regarding Envirnemental Compenstation,
Please find enclosed a Demand Draft No. 707699 dated 06.08.2024 of Rs.1123200/-
against Envirnemental Compenstation in compliance of NGT direction dated
19.04.2024 in the matter of original application No0.530/2023, 495/2023, 369/2024.
We are submitting original Demamd draft No. 707699 dated 6.08.2024 of
Rs.1123200/- is enclosed herewith.

You are therefore, again requested to grant CCA renewal application No. 5446498
for the Sugar Unit.

Thanking you,

Yours Faithfully,

General Mamnager O\ C/——\

w e 7 1;'::4‘.‘_-\_
Encl : Original Demand Draft S L7 =~ 5N
’I.’;(' X a‘.’?&-. ¢ { 4},[';14_‘_/\ )};;

'\:\‘_\_ -‘J{%‘q '{ﬁ‘_' .,’,..;__';'..

[ i R i
T

H.O. Plot No.5, Opp. Indra Palace Building, B-Block, Middle Circle, Connaught Flace, New Delhi-1100001.
Ph. 011-41513656 to58 ; Fax 011-41513659 E-mail : rbns@airtelmail.in
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Grams : SUGAR LHAKSAR

Phones: 01332-254653

Fax: 01332-254655,254460

E-mail tedprbns@yahoo. com
CIN:U74899DL1832FPLCOO0O298H
TIN :05002166808

meﬂ}aﬁadum./VamamSmgﬁSugaft Mills Limited

(Distillery Division)
Laksar — 247663 (Distt. Haridwar) Uttarakhand

Ref. No.GM/01/UEPPCB/2.3©
Dated — 7.08.2024

To,
The Member Secretary,
Uttarakhand Environment Protection & Pollution Control Board,

46-B, IT Park, Shahasdhara Road,
Dehradun

Subject :- Envirnemental Compenstation Regards,

Dear Sir,

Please refer to your letter No.JehuRildl/TasliRi00v80UH0-235/2024/603 dated
22.07.2024 (Photocopy enclosed) regarding Envirnemental Cofrlpenstation,

Please find enclosed a Demand Draft No. 707700 dated 06.08.2024 of Rs.1123200/-
against Envirnemental Compenstation in compliance of NGT direction dated
19.04.2024 in the matter of original application N0.530/2023, 495/2023, 369/2024.
We are submitting original Demamd draft No. 707700 dated 6.08.2024 of
Rs.1123200/- is enclosed herewith.

You are therefore, again requested to grant CCA renewal application No. 5445375
for the Distillery unit.

Thanking you,

Yours Faithfully,

4

General Manager

Encl : Original Demand Draft
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Annexure R/ 6

Distance
: :, “.No. Farmer Name with Father Village n:ull to g
_ village (In Hect.)
(Km.)
1|Ajay kumar / Om prakash Akodha Kalan 0.700 2:333
2|Mamta / Ajay kumar Akodha Kalan 0.700 0.133
3[Sharvan kumar / Girvar Akodha Kalan 0.700 0.766
4(Karmsingh / Magad singh Akodha Kalan 0.700 0.135
5[Ranjeet singh / Karmsingh Akodha Kalan 0.700 1.200
6|Pardeep / Karm singh Akodha Kalan 0.700 1.133
7 [Bhagat singh / Rampal singh Akodha Kalan 0.700 1.666
8[Memsingh / Sadhuram Akodha Kalan 0.700 2.666
9|Parvindra kumar / Subheram Akodha Kalan 0.700 0.866
10|Satendra kumar / Karanpal Akodha Kalan 0.700 0.533
11|Shyam singh / Sukhveer singh Akodha Kalan 0.700 3.200
12|Kirshanpal singh / Sukhveer singh Akodha Kalan 0.700 3.200
13|Mabhipal singh / Sukhveer singh Akodha Kalan 0.700 3.200
14 |Pardeep / Bhopal singh Akodha Kalan 0.700 1.466
15|Sandeep / Bhopal singh Akodha Kalan 0.700 1.466
16(Rajveer / Chander pal Akodha Kalan 0.700 0.533
17 [Kirshanpal singh / Surendra Singh Akodha Kalan 0.700 0.866
/18|Sitab singh / Digamber Akodha Kalan 0.700 0.530
19|Sureshpal / Digamber Akodha Kalan 0.700 0.530
20|Sanjay kumar/ Ramchander Akodha Kalan 0.700 1.330
21|Mahak singh / Ramchander Akodha Kalan 0.700 1.330
Total 29.082
22|Pankaj kumar / Shyamsingh Kehda 0.500 0.440
23|Dimpal devi / Pankaj kumar Kehda 0.500 0.766
24(Samay singh / Pirthi singh Kehda 0.500 0.670
25|Chinta devi / Samay singh Kehda 0.500 0.266
26|Rajpal singh / Pirthi singh Kehda 0.500 0.670
27|Poonam devi / Pardeep kumar Kehda 0.500 0.670
28|Kashmiri devi / Rajpal singh Kehda 0.500 0.266
29|Pushpa Devi / Pirthi singh Kehda 0.500 0.266
30|Vinay kumar / Pardeep kumar Kehda 0.500 0.333
31|Kuldeep singh / Chanderpal singh Kehda 0.500 0.266
32|Dhrampal singh / Baktavar singh Kehda 0.500 2.266
33|Bijendra singh / Pirthi singh Kehda 0.500 0.670
34|Sarmistha devi / Bijendra singh Kehda 0.500 0.464
35|Abhiraj singh / Pankaj kumar Kehda 0.500 0.133
36|Balbir singh / Soran singh Kehda 0.500 0.400
37|Birjesh kumar / Soran singh Kehda 0.500 0.400
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38(Gourav kumar / Rampal singh Kehda 0.500 0.167
39|Karanvati / Rampal singh Kehda 0.500 0.400
40(Rajesh kumar / Soran singh Kehda 0.500 0.400
41|Vedpal singh / Baktavar singh Kehda 0.500 1.667
42|Ashok kumar / Soran singh Kehda 0.500 0.333
43|Jogender singh / Jagat singh Kehda 0.500 0.800
44[Ashok kumar / Sukhveer singh Kehda 0.500 1.000
45|Kusum devi / Ashok kumar Kehda 0.500 0.233
46|Sanjay kumar / Dharampal singh Kehda 0.500 0.755
47|Ajay Raj singh / Antarpal singh Kehda 0.500 1.333
48 |Kavita devi / Sanjay singh Kehda 0.500 0.333
49|Arvind partap singh / Antarpal singh Kehda 0.500 1.333
50|Subhash kumar / Jaypal singh Kehda 0.500 0.200
51(Jaypal singh / Tika singh Kehda 0.500 2.000
52|Parmod kumar / Sukveer singh Kehda 0.500 1.000
53|Babli devi / Parmod kumar Kehda 0.500 0.233
54|Manish kumar / Isam singh Kehda 0.500 1.670
55|Ashu / Manish kumar Kehda 0.500 0.467],
56(lam singh / Savant Kehda 0.500 2.666
57 [Kaval singh / Ramchandar Kehda 0.500 1.334
58|Geeta Devi / Naresh kumar Kehda 0.500 1.300
59(Champa Davi / Vinod kumar Kehda 0.500 2.666
60|Bilvendar / Meghraj Kehda 0.500 1.000
Total 32.236
61|Veerbhan / Jagram Kharanja kutubpur 1.000 2.000
62|Bijender singh / Mamchand Kharanja kutubpur 1.000 0.376
63|Satpal singh / Asharam Kharanja kutubpur 1.000 3.000
64|Arvind kumar / Atar singh Kharanja kutubpur 1.000 2.000
65(Pawan kumar / Jagram Kharanja kutubpur 1.000 2.000
66|Rajender singh / Mamchand Kharanja kutubpur 1.000 0.376
67|Mohanlal / Mamchand Kharanja kutubpur 1.000 0.376
68|Jugender singh / Mamchand Kharanja kutubpur 1.000 0.376
69|Meshraj / Harisingh Kharanja kutubpur 1.000 0.400
70|Meghraj / Harisingh Kharanja kutubpur 1.000 0.400
71|Narender / Harisingh Kharanja kutubpur 1.000 0.400
72|Mahipal / Harisingh Kharanja kutubpur 1.000 0.400
73|Rajnish / Harisingh Kharanja kutubpur 1.000 0.400
74|Devi datt Sharma/ Aatma ram Sharma kharanja kutubpur 1.000 1.000
75(Ravi datt Sharma/ Aatma ram Sharma kharanja kutubpur 1.000 1.000
76|Kuber datt Sharma/ Aatma ran Sharma kharanja kutubpur 1.000 1.000
77|Kuldeep Sharma/ Aatma ram Sharma kharanja kutubpur 1.000 1.000
78|Pardeep kr. Sharma/Aatma ram Sharma kharanja kutubpur 1.000 1.000
79|Anupama Mishra/ Kuldeep kumar kharanja kutubpur 1.000 0.700
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Anil kumar/ Dhani ram kharanja kutubpur 1.000 0.400
Sunil kumar/ Dhani ram kharanja kutubpur 1.000 0.300
Sunita/ Sunil kumar kharanja kutubpur 1.000 2.000
Parvin kumar/ Dhani ram kharanja kutubpur 1.000 0.300
Navin kumar/ Dhani ram kharanja kutubpur 1.000 0.300
Himanshu/ Sunil kumar kharanja kutubpur 1.000 0.400
Anshul kumar/ Sunil kumar kharanja kutubpur 1.000 0.400
Abbas/ Ismail kharanja kutubpur 1.000 1.800
Noushad/ Abbas kharanja kutubpur 1.000 0.400
Farman/ Abbas kharanja kutubpur 1.000 0.400
Sadik/ Jamshed kharanja kutubpur 1.000 0.300
Javed/ Mansab kharanja kutubpur 1.000 3.000
Faimida/ Javed kharanja kutubpur 1.000 3,000
Toseef/ Mansab kharanja kutubpur 1.000 2.000
Meesrana/ Tohid hasan kharanja kutubpur 1.000 2.000
Matru/Mansab kharanja kutubpur 1.000 2.100
Adnan/ Javed kharanja kutubpur 1.000 0.300
Arman/ Javed kharanja kutubpur 1.000 0.300
Shahnajar/ Munfed kharanja kutubpur 1.000 2.800

Total 40.704

G. Total 102.022
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Grams : SUGAR LHAKSAR
Phones: 01332-254653

Fax: 01332-254655,254 460
E-mail:edprbns@yahoo. com
CIN:U74899DL1932PLCO0 0296
TIN :05002166908

Rai Bakaduw Narain Singh Sugar Mills Limited

Works : Laksar — 247663 (Distt. Haridwar) Uttarakhand
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H.O. Plot No.5, Opp. Indra Palace Building, B-Block, Middle Circle, Connaught Place, New Delhi-1100001.
Ph. 011-41513656 t058 ; Fax 011-41513659 E-mail : rbns@airtelmail.in
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Grams : SUGAR LHAKSAR.
Phones: 01332-254653
Fax: 01332-254655,2544 60
' E-mail:edprbns@yahoo.c om
- CIN:U74899DL1932FLC0OQ0 298
TIN :05002166908

..ﬂmiBafmdzw./Va/mmSmgﬁSugm Mills Limited

Works : Laksar — 247663 (Distt. Haridwa r) Uttarakhand
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H.O. Plot No.5, Opp. Indra Palace Building, B-Block, Middle Circle, Connaught Place, New Delhi-1100001.
Ph. 011-41513656 t058 ; Fax 011-41513659 E-mail : rbns@airtelmail.in '
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Grams : SUGAR LHAKSAR.
Phones: 01332-254653

Fax: 01332-254655,2544.60
E-mail:edprbns@yahoo.c=om
CIN:U74899DL1932PLCO0OD 298
TIN :05002166908

MfBafiadm./thamSmgﬁSugm Mitls Limited

Works Laksar 247663(Dlstt Handwar] Uttarakhand
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H.O. Plot No.5, Opp. Indra Palace Building, B-Block, Middle Circle, Connaught Place, New Delhi-1100001.
) Ph. 011-41513656 to58 ; Fax 011-41513659 E-mail : rbns@airtelmailin -
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Grams : SUGAR LHAKSER.

Phones: 01332-254653

Fax: 01332-254655,254460

E-mail:edprbns@yahoo.com
'~ CIN:U74899DL1932PLC0O0D298

TIN :05002166908

ﬁmﬂaﬁadcwﬁawm.?mg&ﬁ.gugm Mitls Limited

Works : Laksar — 247663 (Distt. Haridwar) Uttarakhand
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ﬂmﬂaﬁadmﬂmmSmgﬁSugm Mills Limited

Works : Laksa r—247663 (Distt. Haridwar) Uttarakhand
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Rai Bahaduwr Navain Singh Sugar Mills Limited

Works : Laksar — 247663 (Distt. Haridwar) Uttarakhand
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Fax: 01332-254655,254460
E-mail:edprbns@yahoo, com
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i Rai Batadur Narain Singh Sugar Mills Limited

Works : Laksar — 247663 (Distt. Haridwar) Uttarakhand
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TIN :05002166908

fRachaﬁadeVwmmSmgﬁSung Mills Limited

Works : Laksar — 247663 (Distt. Haridwar) Uttarakhand
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Rai Batiadur Narvain Singh Sugar Mills Limited

Works : Laksar — 247663 (Distt. Haridwar) Uttarakhand
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Fax: 01332-254655,254460
E-mail:edprbns@yahoo, com
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TIN :05002166908

Rai Batadur Narain Singh Sugar Mills Limited

Works : Laksar — 247663 (Distt. Haridwar) Uttarakhand
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Rai Batadur Narain Singh Sugar Mills Limited

Works : Laksar — 247663 (Distt. Haridwar) Uttarakhand
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Rai Bakadun Narain Singh Sugar Mitls Limited
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Rai Bahadur Narvain Singh Sugar Mills Limited

Works : Laksar — 247663 (Distt. Haridwar) Uttarakhand
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Rai Batadur Narvain Singh Sugar Mills Limited

Works : Laksar — 247663 (Distt. Haridwar) Uttarakhand
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Rai Batiadur Narain Singh Sugar Mills Limited

Works : Laksar — 247663 (Distt. Haridwar) Uttarakhand
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Rai Bakadur Narain Singh Sugar Mitls Limited

Works : Laksar — 247663 (Distt. Haridwar) Uttarakhand
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Fax: 01332-254655,254460
E-mail:edprbns@yahoo., com
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TIN :05002166908

Rai Bakadun Nanain Singh Sugar Mills Limitec

Works : Laksar — 247663 (Distt. Haridwar) Uttarakhand
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Fax: 01332-254655,254460
E-mail:edprbns@yahoo.com
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TIN :05002166908

Rai Bakadur Narain Singh Sugar Mills Limited

Works : Laksar — 247663 (Distt. Haridwar) Uttarakhand
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E-mail:edprbns@yahoo,com
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TIN :05002166908

Rai Bakadur Narain Singh Sugar Mills Limited

Works : Laksar — 247663 (Distt. Haridwar) Uttarakhand
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Rai Bakadur Narain Singh Sugar Mills Limited

Works : Laksar — 247663 (Distt. Haridwar) Uttarakhand
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Phones: 01332-254653
Fax: 01332-254655,254460
E-mail:edprbns@yahoo, com
CIN:U74899DL1932PLCO0O0298
TIN :05002166908

Rai Bakadun Nonain Singh Sugan Mills Limited

Works : Laksar — 247663 (Distt. Haridwar) Uttarakhand
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Rai Bakadur Narain Singh Sugan Mills Limited

Works : Laksar — 247663 (Distt. Haridwar) Uttarakhand
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Rai Bahadun Navain Singh Sugar Mitls Limitec

Works : Laksar — 247663 (Distt. Haridwar) Uttarakhand
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Fax: 01332-254655,254460
E-mail:edprbns@yahoo . com
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Rei Bahadur Naain Singh Sugai Mills Limited

Works : Laksar— 247663 (Distt. Haridwar) Uttarakhand
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